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(b) if so, the facts of the incidents
under reference and
reaction to the Pakistan demand?

The Minister of Defence (Shri Y.
B. Chavan): (a) Yes, Sir.
(b) The allegations made by

Pakistan are under investigation.

U. N, Observers in Kashmir

Shri Heda:
Shri 5. B, Patil:
| Shri P. C. Borooah:
| Shri K. N. Tiwary:
| Shri S, N. Chatarvedi:
| Dr. L, M, Singhvi:
| Shri Naval Prabhakar:
*86, Shri Shinkre:
T Shri R. S. Pandey:
Shri Hem Barua:
Shri Indrajit Gupta:
| Shri Kishan Pattnayak:
Shri Ram Sewak Yadav:
| Shri Tridib Kumar
| Chaudhuri:
LShri N. Sreekantan Nair:

Defence be

Will the Minister of
pleased to state:

(a) whether Government have
taken any note on U.N, DMilitary
Observers stationed in Kashmir ac-
cepting memoranda from political
groups and assuring them that the
same would be forwarded to the
U.N.; and

(b) if so, what action Government
have taken to counteract such acti-
vities?

The Minister of Defence
B. Chavan): (a) Yes, Sir.

(Shri Y.

(b) It has been pointed out to the
Chief Military Observer, that such
activities of the U. N. Observers are
not in keeping with their charter of
duties,

Television

Shri 8, N. Chaturvedi:
Shri Onkar Lal Berwa:
| Shri Gokaran Prasad:

Government's

| Shri P. Venkatasubbaiah:
*87. Shri Maheswar Naik:
Shri Vishram Prasad:
Shri R. 5. Pandey:
| Shri R. Barua:
| Dr, P, Srinivasan:

..Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether Government have de-
cided to set up television stations in

the country during the current plan
period; and
(b) if so, the number of stations

proposed to be set up and their inca-
tion?

The Minister of Parliamentary
Affairs and Minister of Information
and Broadcasting (Shri Satya Na-
rayan Sinba): (a) and (b). Provision
exists in the Third Five Year Plan for
the setting up of a television station
at Bombay with restricted facilities.
FProposals for the installation of some
television stations in the country
have been received from a number of
organisations from time to time and
are under consideration of the Gov-
ernment.

H. F.-24 for LAF,

[ Shri Rameshwar Tantia:
| Shri Bishanchander Seth:
Shri Onkar Lal Berwa:
Shri Dhaen:
88 Shri 8. M. Banerjee:
N Shri Mohan Swarup:
| Shri P. C. Borooah:
| Shri Brij Raj Singh-Kotah:
| Shri P, R, Chakraverti:
LShri.mati Savitri Nigam:

Will the Minister of Defence bLe
pleased to state:

(a) whether it is a fact that the
Hindustan Aircraft Ltd., Bangalore
have handed over some H. F.-24
Supersonic fighter aircraft to the
Indian Airforce;

(b) whether any tests were made
of this type of aircraft before handing
over to the Airforce;





